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11U! PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNALAFFAIRS (SHRIMATI INDIRA 
GANDHI) : A ltatcmcnt giving the avail-
able estimates of per copita State domestic 
product (i.e., income originating within the 
aeographica! boundary of each State), 88 
poepared by the respective Slate StatistiCal 
Ihreaus, at constant prices for the )'CU1I 
1950-51, 1955-56, 1960-61, 1966-67, is 
lidd on the Table of the House. (Placed in 
Library. See No. LT-1745/68J. Similar 
estimates for 1967-68 are not yet available 
except for the State of Jammu & Kashmir. 
Estimates of per capita expenditure in differ-
ent States for these yean are not available. 

VII!ID BY DBLEGA 110NS, MlNIsTIms, 
OmCIALS ABROAD 

4017. SHRI PREM CHAND VERMA: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

<a) the number of Delegations, Ministers, 
oflicials or other experts of his Ministry who 
_nt abroad on Government account dur-
iDl 1967-68; 

(b) the countries which were visited in 
CKh case and the duration of the visill; 

(c) the amount which was spent on each 
visit 88 also the foreign exchange involved; 
and 

(d) the precise nature of advantage that 
accrued to Government as a result of each 
visit and if any qnxments were concluded, 
tbe details thereof? 

11U! PRllIE MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA 
GANDHI) : (a) to (d). Information is being 
collected and will be laid on the Table of the' 
HOlIIIC. 
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SURVEY OF INDIAN OcEAN JIOIt U.5. 
NAVAL BASD 

4019. SHRI KAMESHWAR SINGH: 
SHRI A. SREEDHARAN : 

Will the Minister of EXTERNAL 
AFF AJRS be pleased to state : 

(a) whether it is a fact that Andhra 
destroyer of U.S.A. visited Bombay recently; 

(b) if so, whether the destroyer has lor-
veyed the Indian Ocean for setting np of 
U.S. NavaJ bases; 

(c) if 10, the areas surveyed; and 
(d) the reaction of Government therdo? 

11U! PRIME MINISTER, MINISTER. 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF 
EXTERNAL AFFAIRS (SHRIMAD 
INDIRA GANDHI) : (a) Yes, Sir. The 
visit was a routine one. 

(b) and (c). We havo no information. 
(d) Government's views regarding fampl 

bases in the area have been expressed 011 
more than one occasion in the past. 

CoNMrnm! ON AmtONAtmCS 

4020. SHRI KAMESHWAR SINGH: 

SHRI A. SR EEDHARAN : 
Will the Minister of DEFENCE be pJeu.. 

cd to state : 
(a) whether it is a fact that the Committee 

on Aeronautics under the Chairmanship of 
Shri C. Subramaniam, has submitted ita 
report; 

(b) DSO, the br".d details thereof; and 
(c) the action taken by GovCllllDCllt 

thereon 7 
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THE MINISTER OF BrAlE IN THE 
MINISTRY OF DEFENCE <SHRI L. N. 
MlSHRA> : <a> No, Sir. 

(b) and <e). Do not III'lIe. 
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U. K.IMMIGRA11ON Acr 
4022. SHRI JAGANNATH RAO 

Josm: 
SHRI BAL RAJ MADHOK : 
SHRI ATAL BIHAR! VAJPAYEB: 
SHRI SHARDA NAND : 

wm the Minister or EXTERNAL 
AFFAIRS be pleased to state : 

<a) whether it is il fact that the Intcma-
tional Jurist Cemmission hal recent1y Iu:IcI 

that lbc U.K. lmmiaraIioD Act II buId _ 
tile distim:tion or _ and c:oIODl' ud 
tenDs non-whitcs as second ciaDl; and 

(b) if 10, GO¥eI'IIIDCIIt', reaction thereto ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF 
EXTERNAL AFFAIRS <SHRIMATI 
INDIRA GANDHI) : <a) In the bulletin of 
International Commission of Jurist No. 34 
(June 1968) an article baa appeared with the 
heading "United Kingdom : second ellIS 
citizens" wherein it has been stated that the 
Commonwealth Immigration Act, 1968 
"creates a new category of second-class citi-
zens" and that "the fact that thcac citizens 
are nOD-white inevitably gives the legislation 
a racial character". 

(b) The Government of India is in general 
agreement witll the vIcws expn:ssed by the 
International ComrrJssion or Jurist that the 
Commonwealth Immigration Act, 1968 is 
in effect diacrimiDatory. 

CoN'l1lAcr AKTmU IN ORISSA 
4023. SHRI SRADHAKAR SUPA-

KAR : Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state : 

(a) the number of contrae artistes work-
ing In the three Radio-stations in Orissr; 
and 

(b) when the ruIeI regarding (molu-
ments of such contract artistes wae 
fixed Jast? 

THE MlNlSlER OF INFORMATION 
AND BROADCASTING (SHRI K. K. 
SHAH) : <a) 6S 8S on 1-6-1968-

(b) 1-10-1964. 

Si!MJNAR OP Hlw!.T SlJJlGFOIiB AT CAPE 
TOWN 

<1024. SHRI JNDRAJIT GUFI'A : Will 
tbe Minister of EXTERNAL AFFAIRS 
be pleased to state : 

<a) whether Dr. P. K. Sen was permitted 
to attend the recent SemInar of Heart Sur-
geons held at Cape Town ; and 

(b) if so, the reasons for this deplirlln 
from Government's established policy of 
boycotting functions held In South Africa ? 




